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(iii) G.S.R. 54 (Hindi and English
versions) published in Gazette of
India dated the 10th January,
1970,

(iv) The All India Services (Provident
Fund) First Amendment Rules,
1969 (Hindi and English versions)
published in Notification No.
G.5.R. 55 in Gazette of India
dated the 10th January, 1970,

The Indian Police Service (Fixation
of cadre Strength) Second Amend-
ment Regulations, 1969. published
in Notification No. G.S.R. 160in
Gazette ol India dated the 31st
January, 1970.

)

(vi) The Fifth Amendment of 1969 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifi-
cation No. G.5.R. 161 in Gazette
of India dated the 315t January,
1970, [Placed in Library. See No.
LT-2836[70)

ANNUAL REPORT OF THE SaLAR JuNG
MuseuMm BOARD, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES ' (SHRI BHAKT
DARSHAN) : On behalf of Shrimati
Jahanara Jaipal Singh, I beg to lay on the
Table :—

(1) A copy of the Annual Report (Hindi
and English versions) of the Salar Jung
Museum Board, Hyderabad. for the year
1968-69 along with the Audited Accounts.
[Placed in Library. See No. LT-2837/70)

(2) A copy of the Ancient Monuments
and Archaeological Sites and Remains
( Amendment ) Rules, 1969 (Hindi
and English versions) published in Notifica-
tionNo. S. O. 5002 in Gazette of
India dated the 20th December, 1969, under
sub-section (4) of section 38 o:‘ the Ancient
M« ts and Archaeol | Sites and
Remains Act, 1958. [ﬂaom' in  Library.
See No. LT-2838/70]

PHALGUNA 22, 1891 (SAKA)
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DLl Motor VEHICLES (THIRD
AMENDMENT) RULES

SHRIIQBAL SINGH : I begto lay on
the Table a copy of the Delhi Motor Vehic-
les ( Third Amendment) Rules, 1969 (Hindi
and English versions) published in Notifica-
tion No. F. 3 (40)/69-Tpt. in Delhi Gazette
dated the 24th January, 1970. under sub-
section (3) of section 133 of the Motor
Vehicles Act, 1939, [Placed in Library, See
No. LT-2839/70)

13.30 hrs,
PUBLIC ACCOUNTS COMMITTEE

ElgHTY FOURTH AND NINETY SIXTH
REPORTS

St wzw fagrt aiadt (FEAgT):

qreaer Agred, & ow sar afafa ¥ foer

fafas sfraes sw@ For f—

(1) ferer, arforsg #x frmrfor, amarg
aar qfd wwreail & A #
afafa ¥ 39 & sfedws & &
7§ famfai ot @R gTa
o Al ¥ gwew ¥
84 o afadeT

a5 famr, wEEW, T
Sramrdier sfaker (arfofons)
1968, 9T afafa & 74 %
sfaaza & o fawfont ax
qOETT T ¥k wrdanfy &
g ¥ 96 Tt afadew

o frw e @ (W) o ITEEw
#ERT, AT A s W k)

TEHT AT T AT T § - & v
o wfteT & Ty & frow 128
woaes e g 1 @ HOw
mar §—

(2)

“The Lok Sabha Secretariat
circulate to members either “at

their
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[ faasz ar |

residence or through the Publications
Counier, papers..”
T & g g fE o Ao @y XA
fo T wid, IT Y Ao AR FAA
#t feeflaqz w2 ATo 4 A w1 T
o suTT WAy o Y&y o R g .
1. Review by Government on the work-

ing of the Uranium Corporation of India
Limited Jaduguda, Bihar

2. Annual Report of the Uranium
Corporation of India Limited.
wied & wgaz af frar T

7 & fagre & AwAl § faaasd
g %0 fa & st amgar g fr g WY
"z et aff fem o ?

oA CArEE AT ATET 47 ¥ TMo Mo
Fo wto fro A ¥ dfafors swqwaia
aqr sforeror % ey aficgz Fad 19 67-
68 ¥ srfez foftd gur o &, 91 5 o0
1970-71 7% 9T WA TAH 3 A 773
g8 &1 7o Ta FY wgAr 7ifgy fr samer
frazamigd &1 ofs 37 & wegww ¥
WA PN a1 gw 9T R owEEA ¥
Ty Ietft £ Asa §7

MR. DEPUTY-SPEAKER : Firstly, itis
not necessary to circulate the papers that

have been laid on the Table. Membeis
who are inte d can get copies from the
Library.

SHRI SHIVA CHANDRA JHA :
not available there.

It is

MR. DEPUTY-SPEAKER : Ifit is not
available in the Library, we will look into
it. Secondly, about the delay, that can be
brought to the notice of Dr, V. K. R. V.
Rao,
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13.32 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMA-
TAH): With your permission, Sir, I rise to
announce that Government Busimess in
this House during the week commencing
16th March, 1970, will consist of ,—

(1) Further discussion on the Genenal
Budget for 1970-71.

(2) Submission to the vote of the House
of Demands forGrants on Account
(General) for 1970-71.

(3) Discussion on the Resolution seeking
disapproval of the Banking Companies
(Acquisition and Transfer of Uudertakings)
Ordinancc, 1970 by Shri Beni Shanker
Sharma and others and consideration and
passing of the Banking Companies (Acquisi-
tion and Transfer of Undertakings) Bill
1970,

(4) Discussion and voting on the
Demands for Grants (Railways) for 1970-71.

it srrw fagrdt wrwdadt (FEmgR)
ST o, T faarz ¥ #v amm T
Ta & Ay @ owar & R owew
wfezq Fo THo FYL I Y g1 Five
o AT #T vl ofr v Freal oo
FET # Ow Frar Y g, Afew o
ot aw wwTfa A W i AT A A
e % A T TEd, SHat wwi ¥

- fore WY gwm ag g Tfgy Afa Fodvd

yr qui @ mH qgw w0 ¥ ff aw
fei¥é ga M efam v ol avd | Y-
=0 ahd fafreTm g w1 aad
fs ag foie ot a% 27 & g =
%1 voly TEY, IEF TAr FT WA Y7

SHRI JYOTIRMOY BASU  (Diamond
Horbour) : Wehave had a lot of talk
about Genersl Cariappa. May [ request
you to convey the displeasure of the House
to General Cariappa so that in future he
will be more restrained ?



